  
GOVERNMENT OF INDIA
MINISTRY OF AGRICULTURE AND FARMERS WELFARE
DEPARTMENT OF AGRICULTURE, COOPERATION AND FARMERS WELFARE

RAJYA  SABHA
UNSTARRED QUESTION NO.1478
TO BE ANSWERED ON 06/05/2016

IMPLEMENTATION OF PMKSY

1478. 	SHRI RAMDAS ATHAWALE: 
SHRI DARSHAN SINGH YADAV: 
SHRIMATI RAJANI PATIL: 

Will the Minister of AGRICULTURE & FARMERS WELFARE be pleased to state:

(a) 	whether the Pradhan Mantri Krishi Sinchayee Yojana (PMKSY) is under implementation in various States, if so, the details thereof, State-wise, along with the salient features and components of the scheme; 

(b) 	whether big, medium and small irrigation projects have been included under PMKSY, if so, the details thereof and the initiatives taken by Government to bring more areas under irrigation and increase agricultural production; and 

(c) 	the allocation made to various States under PMKSY during the current fiscal year, State-wise?




ANSWER

MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND FARMERS WELFARE

( SHRI MOHANBHAI KUNDARIYA )

(a):	Yes, Sir. Pradhan Mantri Krishi Sinchayee Yojana (PMKSY) has been operationalised from 1st July, 2015 with the objective of enhancing irrigation coverage and improving the delivery system at farm level. The programme aims at end-to-end solutions in irrigation supply chain, viz. water sources, distribution network and farm level applications. All the States and Union Territories are covered under the programme. The scheme envisages decentralized state level planning and projectised execution, allowing the states to draw their irrigation development plans based on district/blocks plans with a horizon of 5 to 7 years. 

The scheme has four components which are as under: 

i.	Accelerated Irrigation Benefit Programme (AIBP): To focus on faster completion of ongoing Major and Medium Irrigation including National Projects. 

ii.	Har Khet Ko Pani (HKKP): Creation of new water sources through minor irrigation (both 
	surface and ground water); repair, restoration & renovation of traditional water bodies; 	command area development; strengthening and creation of distribution network from 	sources to the farm etc. 

iii.	Per Drop More Crop (PDMC): Precision irrigation systems, efficient water conveyance & 	application, micro level storage structures, topping up of input cost beyond Mahatma 	Gandhi National Rural Employment Guarantee Scheme (MGNREGS) permissible limits, 	secondary storage, water lifting devices, extension activities, coordination & management 
	etc.. 

iv.	Watershed Development (WD): Ridge area treatment, drainage line treatment, soil and 	moisture conservation, rainwater harvesting and other watershed interventions.
	
(b):	Major, medium and minor irrigation projects are covered under PMKSY to bring more areas under irrigation and increase agricultural production. Major and Medium irrigation projects  are incorporated under Accelerated Irrigation Benefit Programme (AIBP) and Minor irrigation along with Command Area Development (CAD) comes under Har Khet Ko Pani component of PMKSY both components being administered by Ministry of Water Resources, River Development & Ganga rejuvenation. 

(c):	The State Wise details of funds allocated under various components of PMKSY during the current fiscal is given at Annexure-I.   
































Annexure-I

	State-wise Allocation (Tentative) for under various components of PMKSY for 2016-17

                                                                                                             (Rs. in crore)

	
	
	
	
	
	

	Sr. No.
	State
	Department of Agri. Coop & FW
	Department of Land Resources
	Ministry of Water Resources, RD&GR*

	 
	 
	Per drop more crop
	Watershed Development
	AIBP
	Har Khet Ko Pani

	1
	Andhra Pradesh
	263.00
	83.09
	 
	 

	2
	Bihar
	61.00
	19.19
	
	

	3
	Chattisgarh
	48.00
	34.96
	
	

	4
	Goa
	1.50
	0.00
	
	

	5
	Gujarat
	260.00
	115.04
	
	

	6
	Haryana
	45.00
	12.82
	
	

	7
	Himachal Pradesh
	18.25
	35.40
	
	

	8
	Jharkhand
	51.00
	29.48
	
	

	9
	Jammu & Kashmir
	16.00
	25.59
	
	

	10
	Karnataka
	190.00
	152.17
	
	

	11
	Kerala
	30.00
	11.37
	
	

	12
	Madhya Pradesh
	202.00
	89.27
	
	

	13
	Maharashtra
	347.00
	186.95
	
	

	14
	Odisha
	47.00
	63.38
	
	

	15
	Punjab
	14.00
	9.49
	
	

	16
	Rajasthan
	215.00
	199.35
	
	

	17
	Tamil Nadu
	142.00
	62.31
	
	

	18
	Telangana
	139.00
	55.02
	
	

	19
	Uttrakhand
	23.00
	11.23
	
	

	20
	Uttar Pradesh
	69.00
	97.31
	
	

	21
	West Bengal
	38.50
	28.33
	
	

	22
	Arunachal Pr.
	4.75
	23.12
	
	

	23
	Assam
	44.50
	37.62
	
	

	24
	Manipur
	9.75
	18.81
	
	

	25
	Meghalaya
	6.75
	11.56
	
	

	26
	Mizoram
	10.50
	16.06
	
	

	27
	Nagaland
	9.50
	28.20
	
	

	28
	Sikkim
	9.50
	2.16
	
	

	29
	Tripura
	10.50
	12.47
	
	

	30
	A&N Islands
	1.00
	0.00
	
	

	31
	Pudicherry
	1.00
	0.00
	
	

	 
	Grand Total
	2340.00
	1471.75
	1000.00
	500.00

	* State-wise release of Central Assistance depends upon the proposals received from the states
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